Government of Jammu and Kashmir
Hame Deparfment
il Seceptatian, Fammu
Subject: Temporary suspension of Telecom Services-directions reg:
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Government Order No: Home -56 (TSTS) of 2020
Daied: 27.05.2020
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of JK, w.e.f 12% May, 2020 1ill 1ody the 27 May, 2020:

I. Mobile data services:
L The inermet speed is rosiricied 1o 2G anly.
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availability of these services is restricled on pre-paid sim cards, unless
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1. Fined line Internel conmectivity:
Internet conncctivity is made svailable with Mac-binding: and

Whereas, this the mobile internel seTvices and even mobile cellular
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siruation; and
i Whercas, there have also been multiple instances of lerrorist acts including attacks
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perrarism through uploading and circulation of provocative videos and false propaganda -
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& Wherens, reports suggest rise in infilration of lerrorists during the coming weeks
due to the onset of summer and meling of snow, which gets facilitated through use of
Voice on Intermel Protocol (VOIP) and encrypied mobile communication, being used by
the operatives/anti-national chements 1o communicaic with their handlers from across the
border; and
4, Whereas, the intemetl speed restrictions have not posed any hindrance to COVID-19
control measures including use of mobile apps, sccessing online educational content or
carrying out business sctivities, but has effectively checked the unfetiered misuse of social
media for incilement and for propagation and coordination of termor activities.
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6. Now therefore, on consideration of the overall security scenario and the reports af
the law enforcement agencies inter-alis bringing out the necewsity of speed related
Testrictions on mobile data services to prevent misuse of internet, and upon assessment of
the available alternatives, |, Principal Secretary to the Government, Home Department,
being satisficd that, It is absahuely pecessary 10 do o in the interest of the sovereignty and
imtegrity of India, the Sccurity of the State and for maintaining public arder, in exercise of
the powers conferred by sub-section (2) of section 5 of the Indian Telegraph Act, 1885 and
the sub-rule (1) of rule 2 of the Temporary Suspension of Telecom Services (Public
Emergency or Public Safety) Rules, 20017 hereby order thal the directions/restrictions
indicated sl para | sbove shall continue 10 remain in force till 17 June, 2020, unlcss
madified earller,

S The IsGP, Kashmir/Jammu shall ensure communication of these directions 1o the
service providers with immediate effect anxd e thelr tmplementation in letter and

wpirit.
By Order of the Government of Jamma snd Kashmir. %._-

Principal Secretary to the Government.
Na:Home TSTS/ 2020 Dated: - 27.05.2020
Copy ta thet
. Director General af Polbce, J&K.
Principal Secretary 1 the Hon'ble Lisutenant Governor.
Divisional Commissioner, Kashmir/ lammu for nia.
Inspector General of Police, Jammu Zone, Jammu
Inspector Cheneral of Police, Kashmir Zone, Srinagar.
Direcior Information, Department of Information and Public Relations, J&K
for information and with the request 1o give wide publicity to the same
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